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O R D E R 

08.07.2019   Learned counsel for the Appellant prays for and is allowed 2 

weeks’ time to file rejoinder. 

 Place the case ‘for Admission (After Notice)’ on 25th July, 2019.   

 

[Justice S.J. Mukhopadhaya] 
Chairperson 

 

 
 
 

[ Justice A.I.S. Cheema ] 
Member (Judicial)       

 
 
 

 
         [ Kanthi Narahari ] 
                              Member (Technical) 
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